NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 24.10.2018 (Wednesday)
Court — 11
10:30 AM

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical). '

¥or Judgment _
S. No. Case No. Name of the parties Counsel for Counsel for
' ' Appellants Respondents
1. Comp. App. Surjeet Singh Abhay K. Das SuhitaMukhopa
: (AT Vs. ShabnamShalini dhyay
No. 293 0of 2017 Prowess International Pvt. Ltd. AkhileshShrivas
& Ors. tava
2. Comp. App. (AT) K. J. Suwresh&Anr. SenthilJagadeesan A. Murali
No. 30 of 2018 Vs. SonakshiMalhan
Teamlease Staffing Services Sreoshi Chatterjee
Pvt. Ltd.
With
3. Comp. App. K.J. Suwresh and Anr. SenthilJagadeesan A. Murali
(AT) No. 167 of Vs.
2018 Team Lease Staffing
Services Pvt. Ltd. &Anr.
For Hearing (Part Heard)
4. Comp. App. StarliteSpintech Ltd. & Ors. KuljeetRawal AnushaNagarajan,
(AT) Vs. Suhasini Sen
No. 15 of 2018 Dijaya-Malind Properties
(India) Pvt. Ltd. & Ors.
For Admission (After Notice)
S. Comp. App. Atmaram B. Agarwal & Dr. S.K. Jain Garima Bajaj
1 (AT) No. 01 of Ors. -
2018 Vs.
Supriya Prints Pvt. Ltd. &
Ors
6. Comp. App. Cayenne Developments Pvt. Rohini Musa \Y%
(AT) No. 134 Lid. SantoshiJagirdar,
of 2018 Vs. Dy.ROC
ROC, Bangalore
7. Comp. App. Insys Instruments Systems GouthamShivshankar Gaurav Rohilla
(AT) No. 231 of | (India) Pvt. Ltd.
2018 Vs.
Registrar of Companies
(Karnataka)




8. Comp. App (AT) Om Prakash Avulla Dhruv Gupta P. Nagesh (R2-
No. 273 0f 2018 Vs R5)
Achala Gold Agritech
Investments Ltd & Ors.
. With
9. Comp. App. (AT) | U.V Hari Prasada Raju &Ors Ankit Roopanwal P. Nagesh (R2-R5)
No. 311 of 2018 Vs
Achala Gold Agritech
Investment Ltd & Ors.
10. Comp. App. (AT) | Nelakuditi Hari Krishan Mithun Shashank
No. 331 of 2018 Vs,
Vijaya Gayathri Cold Storage
Pvt. Ltd. & Ors.
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